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wewspaper is censored by ihe Press Counc.l of India twice in a period of two {2)
vears State Government 'shall stop giving adveriisement for a period of 6 (six)
manths and it will ‘be the total discretion of the state ‘government 1o isgue any
government VadvcrLisement 10 such newspiper. Governmeni wili  stop issuing
advertisement to such newspaper which Wl continue to do so, even after the
above measures, Stale Covernment shall nct release advertisements to newspapers
and periodicals which jncite  commiunal feelings or preach  violemce or offend
socially accepted convention of public decency and morals.

5. The government of Tripura as far & practicable, aims at reason ble distri-
pution -of adveriisement keeping the above rules in view, while the recipients of
such governmerit advertiseinent showld not take agfertisement @s a measure of
financial ssistance. The Government of Tripura will, lowever, try 10 -€nsare that
the small newspapers,/titerary magazines/ minorily language  newspapers get
sufficient scope lor ‘developiiiénit.

6. In selecting newspapers for issuing Covt- advertiisement, due regard will be
given to the following factors :—

1. Paid circulation.

£, Number of pages.

3. Sige of the newspaper with net print area

4. Periodicily.

5. Length of publication.

6. Production -standard, publication and mode -of printing.

7. Class of Readership. '

2. Adherence to accepted standard of -Journalistic ethics.

9. Regularity in publication.

10. Man power in Newspaper egtablishniefnt.

Eligibility Tor advertisement :—

In order to be eligible for receiving Goveérnment advertisement following condi-

‘tins sshould be fulfilled :—

*  Thu newspaper ‘coticerned must be vegistered ~with RNI.

* Dygily Hétwspapérs can ‘be -enlisted 'only after three (3) tnonths of regular and
corititotis ‘publitation @nd "in -case of wedklies and. ‘Bi-weeklies NewspApers
oty after isix ((6) months ‘of regular anid contirtuous publication Magazines of
Werigdicity of ‘'ome -month ‘or less oniy after -0 (six) regular and continuous
publication, 4hd for gthers after one year ol regular and ‘éontinous publication.

“ faeh such ‘Ne\v-spapers minst havk -authorised -sale agents gt g1l Districts, Sub-

Divisions and Block ‘Head Quarters of e - Sidte.
* Jp grder to b €ligible for State Governtpent Advertisement, mimmum paid
‘eiveulation ‘ol newspapers of different periodivity reduired to be asg follows :
* Dailies: 2000 copies
* Weeklies: ~ 1000 copiés
%  Other periodicals: 500 copies
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¢ Im order to get Gevt. Adwertisement in the successive year the newspaper
concerned has to bring out publication of minimum pré seribed number of issues,
in preceding calender year. The winimum. preseribed number ot issues for
dilfering  tegory of newspapers. will, be as follows ;

5 # Tyailies 245, issues (Dally means: which publishes:
' cevery izsues. in a week te. publication
o all the days of a week).

- Wecklies 45 lissues
* Ri-Weeklies 23 issues
* honthiies 11 issues
* [i-Monthlies 5 issues ‘ -
' (ruarierly : 3 issues

Newspapers and journals which don’t devuote at least 0%, of the printed space
in every issue io reading and other non-adve:lisernent malerials will not be
elizivle for receiving govt. advertisement.

* If any newespaper fails ta maintain the production standazd, standard of size
as registered with RN.L ox reduces the page numbef or goes. out of circula-
tion continuously for a month in case of daily and three menths, in case of
weekly, it shall cease its right to get govermpent “dveliisernent whatsoever.
Tle said newspaper will earn. its entitilems=hi to. receive goveriment advertise-
ment only when it fulfils all conditions as applied to the newly published news-
paper.

* (pto date €irculation of newspapers should he assessed perigdically, for which
ning Newspaper Publishers. skould  suomit gaurterly statement as pex
picseribed format and with certificate issucd by the AB.C. to the Director,
Injormation, Cultural Affairs & Tourism, Govil. el-Tripura Goversment reServes

- Lthe right to verify the cireulation by desigualed Government officials not below
the rank of District Magistrate. '

. The adverliscment rates for issue of advertizernent to. alk categories of news-
papers/periodicals/magazine shall be fixed by thie Governmewui and may be. revised:
{from time to time as felt necessary keeping in coniormity wiih the resource limita-

- tion ol the State Govt. Those newspapers willinig to publish government advertise-
ment will do so ai the government prescribedt vale: and if any newspaper dees not
accept the State government approved rate it will nob be considered for issue of
any sovermment advertistment Srate Govt: will iln up the rates for its. advertisemeiis
Independently keeping in consonance with the resource position of the state angd- it
has fot po relations with the advertisement rawco of any eother organisations or
other Govt. inclucing Union Govt. ete.  All uewspapers willing to receive govi.
advertisement wili have to give their consent &bout the govt prescribed rate to the
Diracior, Information, Cultural Affairs ¢ Tourism, Govt, of Tripura, in writing’ as
and wiose reduired.

_ Rewspapers/periodicals/shall be enlisted in ciiflerent categories namely ‘A-1',
‘A’ B and 'CL Any neWspaper(s)/periodical(s) which will be enlisted for the first
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fime will be enlisied in ¢V ¢ category. It the i';ewspape'r/periodical satisfies the

criteria laig down ia this poliey for "¢V category  status, Direcior, Information,

Cultural Affairs & Teurism, Govt, of Tripura, wili be competen: to enhst such news-
papev pericdical in 0 c%tagﬁrj However, for subsequent upgra dation of categorv
the proposal will be processed hv the Dukr*um Information, Cultural Affairs &
Touriswi, Govt. of Tripura and.placed before ine State Gow. for consideration on
the recommendalion of the review commitiee t5 e constituted by the State Govt.

with the following pevsons.

i Secretary, ICAT
2. Labour Commissioner
4. Dbirictor, ICAT
4. Ong Senior ,1011rnaiist,'a11d
9. Coucerned officer of the JCAT Deptt.
Eligibiiify Criteria’for Category 'A-1’

.

1. Only daily newspapers will be ell':lblb for this categorlsatlon {Daily news-
paper means which publishes seven issues in a weelk). S

2. Minimum size of newspaper should net be less than 435 em X7 standard col.
mdth or equivalent print spaca.

o

. 3. The newspapers must have af lea 6 Silﬂ par*es pzﬂmed in off-set process.
It must have paid citculation of more ‘zh’m 0.000 copies

4. It must have autherised sales agenis in all D1str1f*t Head CIuartere ‘at least
70% of sub-divisional Head quarters and 50% of Bloek Head guarters.

5. If any newspaper goes ouk of publication conmmaucl} for more than a-

month, it will be down graded to "B’ category for & minimum nericd of two month.s

Juglhhty crlterm for category 'A

1. Only dally 119»:'Spa_pe1"s wiﬂ he eligible {or this calegoritsation. (Daily
newspaper means which pub]ishes seven issiies in a week). )

9. Minimum size of nzwspaper should not be less than 45 em X7 standard col.
width or cguivalenl print space. ;
3. The Newspaper must have at least 4 pages.
4. It must have paid circulation of more than 8000 ‘copies. )
5. It must huve authorised sales agents in all Bistriet ewd guarters, at least
5% of sub-divisicnal Ilead duarters and 50% of Block IHead Qumters :
It any newspaper goes cut of publication continously for more than a month
it will be down giaded to B ca‘tegorv for a 1’»’1111-m-'m period of iwo months,

Iligibility criteria mr catteory 'B

1. Daily as weil ag week]

the fi),-.it)\,‘_Vlﬂ” coudition are f
o 3
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(b} The circulation of ne\;fspépefs‘miﬁs Li o4 least 5009 woples
{c) The paper pust have authorised gl@s_trib_uiion agents in all District Head
uirier, ot ieast 50% of ‘Sub-divisicnal Head quarter aud 2% of Hiock Head
? N i . . T .
guarter. : :

{(d) The weekly and other pericdical newspapers must hove sales agents in all
District Head duarters and at least 40% of-Bub-divisional Head: duarters.
ther criteria laid down for B eategory Dailies will alse be applicable 1o

weeklies aud other periodicals of this category.
Wligibility criteria ior category 'C. 7

. 1. Daily newspapers must have size of 30 emX4 standard col. width . and
minimum 4 p&ges. .. . _ o e o
9 Cireulation not less than 2000 copies.
3. Must have suthorised sales. agents at least in all Disirict Head quartess.
=8 Tor weakly/Bi-weékly newspaper, size must have 30 cr_r_l'/%'.t},.standardu col.
“ridth @ nd minimwm 4 pages. LT
. 5. Daily/weekly newspapers t’a:s hrought cut in minority languages of Tripura
will fail under calcgory {. with minimum 500 copies af circulation, irrespeciive of
distributicn gutlels. E ; : y L )
. Tor 3 nitabiedistribution of clagsified ac'hrertis-?mnnts 1o newspaﬁérs folldwing
principles will be followed 1 — ‘

Irreapective of number ol newspapers in a particulor category at.any: point, of

thme it will be ensured that each 'A-1" category newspaper shall gel one and a half
e
3

e than that of "4’ categery newspaper; Baeh ‘A’ ealegory newspaper s 12l get at-
1anst twice the advertiscment than, that of 'C’ eategory newspaper and. cach 'B’
category newspaper shall receive 1.B-time the advertisement: - regeived by . 'C’
calagory Newspaper. Tiie weekly newspapers will - gei. the: welghioge of 1/6th oi
a‘r‘-.*‘r-.spondin;,{‘c'ate—gory'uf Aaily - newspaprs T " e

T

The malter of adveiiisement will be {orwarded by The Advertising Departmeritto
e [nrecte p, Infoymaticn, Cuitural affairs & Tourisn, Gevt of Tripiaa sufticiedtly
ahead of time {at least two weeks) together with 5 {five) distinet vopies of each of the
adwartisements for local newspepers, and 2dditicnal one copy for each of outside
newspapers. The Publisher conccrned have to send onen-coRy of-his - pdpér te the
Advertising Department and one £opy 1o the Director, Information, Cultural Affairs
& Tourism, Govi:. of Tripura on the same; day- of publication of an . agvertisement,
free of cost, for record and for scrutiny of publication .of the advertisernent in proper
order. TIn case of incorrect publication, the Publisher concerned will be liable to
publish the said adveriiseinent - - correctly inchis next issue free of cosk

~ Tvery classified advertisement will be normally issued to 4 (four) newspapers
“simultaneously inéluding‘daﬂji, weekly and bi-weekly “ag far a3 practicablé:"Rates
- f classified advertisement will- be fixed by the State Govi, keeping .in view fthe
resource position of the Staie Covernment and @ ccordingly Direclor, Tnformation,
Culinral Affairs & Tourism will go .for rate. ; comtrac, with _the  newspapers/

Is. ~greeable to the rate fixed by’ the State”Govt: will be
o+ % ubliecol T T SO C
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E ' d?
Advertisement to Newspa.pers. published: eutside. the State:.
In. case of publication of advertisement in oqutside newspapers Advertising
Depit. shtll have the liberty to indicate their choice regarding newspapers. Stale

Covt. advertisement will be issued as per rates fixed by the concerned newspaper.

The rafe of classilied advertisement in Newspepezs per columm: eentimetre shall

as follows B

JJJJJ RV —

a) Category 'A-1":— : It should he on uifset print. The rate
. per column cm. shall be Rs- 30/~
b) Category 'A’:— The rate for offsel printed newspapers
shall be Rs. 25/~ per column cor. and
that for non-offset printetd newspapers
shall he Rs. 21/~ pay eolumn cm.
¢} Category "B - The: rate far offset printed newspapers
shall be Rs. 19~ pew columrn cm. and
that fon nen-offset printed newspapers
shall he Bs. k7~ per column o,

The rate for all newspapers in this" o

d). Category ‘C’ i~ :
category shalll be Rs. 15/~ per column em.

Dispiay Advertisement

Mo newspaper should elaim display advertiserment as a matter of right it will be
issued by the State Govt keeping in view the widest possible coverage of the
content of the advertisement and interest of targefed reaclership. of the newspaper.
Tfforts will be made to provide advertisement to all enlisted newspapers, as far us

o
pricticable, keeping in view the production standard, paid = circulation, class of
veadership and obber ghialities of the newspapers. In order to reach the targeted

display

readership, Stale Govi. reserves the right te seleet newspapers lor issuing

advertisement. -

Rate of Display adyertisenyent -

In respect of display advertisements there will be a discownt of 209% vver the

aforesaid rate ei classified advertisement.

Display advertisement for Magazines/Periedicals/Casual Pubhication/Seuvenir.

o

Release af digplay advertisement to the Magazines/Periodicals / Casual Fublica-
tions/Souvenirs, will e based om the - folloving peinfs in. uddition to. what have been

~ slated above-
1. Regula nily «nd slandard of pullication ; '

% Size and ciigulalion ;
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3. Clasgs readership ; ‘

4, Display wwortisement should not be taken as a measure ol [ianciat @ssistahce
while tduanium of display advertiscment thay vary on ne ‘basts of stahidard,
quality ai regularity of the publication’

5 RNI registration will get weighiage in respect of ruicase of display adwver-
tisement.

Display Ldvertisernent shall nol be issued to any Periodical/MagaZzihe/Casual
publication,;Souvenpir which incite ‘commlmal_feelings or preach violence or- anti-
national aciivities or ultend sorially acrepted eihg of pubilic detehy =Hd mdrals or
goes peyond jouvnalistic ethics or violates the Code of conduct as enunciated by the
Press Couneil of 1ndid .

Keeping these aspecis in view, the Ma g_azinesf'Periodicals published from this
State are classfied 1nto three ‘Broad ‘catEfortes. '

CATEGORY 1 ‘WiagazinesPerioticals Tegistered with RHL

Fssential -Criteria

™ Regisita vion withh BNL

e Minimumn size cf publication should 'be 01 emX 14 cm.

# Mininnum mumber of pages should b2 32 )

» ,Magazihgélmuld be brqﬂglﬂ ot regdlarly as per pevioficly of the e sagine/ '
periodical aporoved by RNT,

QATEiC_r_C_)EE‘; M gazin;a/Periodiealls. bainfg‘ published  reguliriy i not
registered with RINI- ' ' _

Essential Critecia: )

» Minjmum size of publication shotld be 21 cm. X14 €.

» Minimwn number of pages should be 32.

* Magazine siould be brought -out regula.rly as per .perivdicity of the magazine/
perioaical is declared by the Editor/Publigher cohverhied.

CATEGORY 3._ Casual publications/Souvenirs

Essential Criteria: _

* Minimum size of publication should be- 21 em. X 19 em.

* Minimum number of pages Should be 32. .

 The Periodicals Magazines will the entitled to get display advertisement if

the size of il is not less thin 21 e, K14 éi‘h-"\ifhﬂé“"i’i’iiﬁl'ﬁiét‘_‘b’f‘pag*es ‘gre not Jess than
that of 32 pages. : ' ‘

@}IGIBII:];TY CRITERIA g ’ -

Each magazine,’Périodic’al belenging to category 1 & 2 watiting 'to ‘be “eiigible
for getting govt” advertisements should be annually enlisted with TOAT deépartment.
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. b
Based on the enllsiment ctrtificat! issutd from ECAT department, the .magszines/. ¥*

pericdicals will ke eligibls for go t., Advertisemen For first time  enlistment,
piications by editor conterned may be given at any lime in a-dirancial yvear; how-
ever for renewal of enlistment application -should be submitled during the monih ot
February., For enllstmﬂm mapazlms/Peucdlcals should fulfil the. following addi-
tlonsl criteria - Lnote - ¢

1. In respect of yearly publication of Periodicals/Magazines from 2 consetutive ™ |
igsue. _ ;

2. In respect of h 11 yeax Iypublicotion of 2 consecutive issues, - ,

. : : |

3. In respect oi’ quarterly publication of Periodicals/Magazines. After 2 con- N

secutive Issucs. :
In respect of bi-monthis _/ bl utlon Pe?‘zodlcals,'l\la sazines. “After publica-

R § g
tivn of 4 consscutive Trvi.s. o, B 5 i
5. In respect of rnomnly pubhca‘mon of Magazmes/Panodlcals After publica- :

tion of 6 conseculive issues.

Magazines/Pericdicals will -be debarred from gelting Government - display o
advertisement i 2 consecutive issues are not published and in that case eligibility !
criteria will be taken inte consideration again before releasing any dlsnlny adveru 5|
tisement to that particular Periodical/Magazine, i C

Keeping a1l these in view following rates structure for issuing displey adver- 3
tisoment in Magdzine/Periodical/Casual publication/Souvenir ete. will be as follows |

L MAGAZINES | PERIODICALS WITH L.iV1
~ REGISTRATION (SIZE—27 em. X2l cm)

* Back cover page Re. 1000/~ ' o
* Ordinary Till page Bs. 800/- . .
* Ordinary half nage Rs. 500/- .
* (Ordinary quarter 1Ja~e> | R 300/- _
L IVIAGA?TT ES [ FERIODICALS WITH RM.L
REGISTRATION (SIZE—25 cm. X 19cm)
* Back cover pags ‘Bs. 800/~ 7 . i
* Ordinary full page Rs. 500/~ ' kB S
* Ordinary half pege . . 7 Rs. 300/- o S '
* Ordinary quarter page - Rs. 200/~ ‘ 3
I i

i MAGAZ[NT?S / PERIODICALS WITH RNL RS R A
REGISTRATION (SIZE—21 cm.X14 om) A

* Back cover pag Rs. 700/- :
* Qrdinary full page .« o~ ... . Rs 400/

* Ordinary half pade 0 Rs, 225{- ' L Y]
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4 MAGAZINES PERIODICALS NOT REGISTERED

5.

WITII R.N.I (SIZE—27 cm. <21 cm).

* Back cover page

* Ordinavy full page

* Ordinary half page

* QOrdinary guarler page

MAGAZINES / PERIODICALS NOT
WITH R.NL (SIZE—25 cm. X 19 cm).

Rs. 800/-
Rs. 300/- . i i
Rs- 300/- ) , ;
Rs. 175/- ‘

REGISTERED

* Back cover page

* Ordinary full page

* QOrdinary half page

* Ordinary gquarter page

MAGAZINES / PERIODICALS NOT

WITE RN.L (SIZE—21 em.X14 cm).

Rs. 700/~
Rs. 459/-
Bs 230/~
Re. 150/-

REGISTERED

* Back cover page
* Ordinary full page
* Ordinary hall page

SO
(51

U

IZE—UPTC 500 si. cm).
* Back cover page

# Qrdinary full page

* Qrdinary hall page

Rs. 600/~
Rs. 300/—.
Rs. 200/

JVENIR / CASUAL PUBLICATION

Rs. 700/~
Rs. 500/~
Re. 300/~

* Ordinary guarier page Rs. 200/~

SOUVENIR / CASUAL PUBLICATION ', ) 24 '

(SLZE—UPTO 475 cd- om). | :
e g gty S

“ Back cover page Rs. 560/~ -

* Ordinary full page Rs. 300/~ R

* Ordinary half page Rs. 175/- ; £ )

* Ordinary quarter page Rs. 100/~ : S B
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9. SOUVENIE / CASUAL PUBLICATION
RELATED TO NATIONAL IMPORTANCE

* Back cover page Rs. 2000/- ‘
“ 2nd & 3rd cover page Rs. 1500/~

* Ordinary full page Es. 1000/~

“ Ordinary half page Rs. 700/~

* Ordinary quarter page e Rs. 400/-

The above mentioned rates have been shown against Black & White display ads.
In case of multi-colour (four colour) advartisement 75% exira, in case of bi-colour
advertisements 25% extra and in case of iri-colour advertisements 0% extra on

the above mentioned rates wil! be paidby the State Governments Deptts. concerned,

As per decision of the Counci] of Ministers, Single Window Syslem  will be
introduced and all Deplis. of the Slate Government will send both classified and
display advertisements 1o the ICAT Deptt. {or releasing it to the concerned news-
papers (both local and ouiside) {for publication.  All the Deptts. of the Staie
Government should earmark a budget for the purpose and place the entire amount
in the beginning of the financiaj vear with the ICAT Deptt. so- that pavment of
advertisement hills shall be paid to the concerned newspaper by the ICAT Deptt.
withont referring it to the concerned Devit. In regard to display adverlisement

il

advertisernent materizls should also be supplied to the ICAT Directorate for releas- |

ing the same to the New spapers/Periodicals/Magazines/Casual ‘Publications/Souvenir
cie. Ali the State Govi. Deptts. should ersure that sufficient fund is placed with the
ICAT Depli. to avoid delay in payment action. ‘

This additional responsibility will be taken care of by the ICAT Deptt. for
which they have to create necessary infrastructure. On the oiher hand the Advertis-
ing Depits. will be relieved of all these responsibilities,  They should pay 2%
service change for the additional responsibility to be taken care of by the ICAT
Deptt. to ensure Single Window System in regard to issue of classified and display
advertisement of all the State Govt. Depariments.

A K. Debh

" Secretary,
Information, Cultural Affairs &
Tourism Deptt. Govt, of Tripura.

Printed at the Tripura Government Press, Agartala.
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